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Notes of The 

Registry 
Order of The Tribunal 

  Mr. A. K. Mishra, Ld. Counsel for the  
applicant  submitted that he does not have 

any instruction from his client about the 
status of the case. He is not a position to 
argue this case.   It seems that applicant has 
lost interest to pursue this case.  

 

Ld. Counsel for the respondents is present. 

 

In view of the above submission of Ld. 
Counsel for the applicant, the TA is dismissed 
in default for non-prosecution on the part of 
the applicant.  

 

Registry is directed to send a copy of this 
order to applicant by Post.  
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